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Billimora, Borkhadi, Bulsar, Dharam-
pur, Vadkhambha, Nanapondha, Mota
Pundha, Ameti, Nanivahial Kaprada
Mandwa, Narel, Karjat, Gaur-Kamat,
Chawk Khalapur, Chive, Vavloli, Pali,
Roha, Khargaon, Kolad, Pen, Kalyan,
Nasik Road, Malegaon, Sattana, Nasik
Road, Orale, (Bas:in) Kosbad, Dehanu
Road, Kasa, Sarvodya, Kendra Tala-
sari, Kasa, Tel Wada, Murbad, Pawan,
Theronda, Ashagad.

Polytechnics in Punjab

Shri Hem Raj:
Shri D. C. Sharma:

Will the Minister of Scientific Re-
search and Cultural Affairs be pleased
to refer to the reply given to Un-
starred Question No. 212 on the 5th
August, 1959 and state:

1901.

(a) whether  Government have
received proposals from the Punjab
State Government for the location of
three Centrally sponsored polytechnics
and one additional State-sponsored
polytechnic; and

(b) if so, the details thereof?

The Deputy Minister of Sclentific
Research and Cultural Affairs (Dr.
M. M. Das): (a) and (b). The State
Government have proposed to locate
the three Centrally-Sponsored poly-
technics at Sirsa, Hamirpur and
Batala. No proposal has yet been
received regarding the location of the
State-sponsored polytechnic.

Allahabad High Court

1902. Shri Kalika Singh: Will the
Minister of Home Affairs be pleased
1o state: -

(a) the number of Writ petitions of
the years 1955-56, 1956-57, 1957-58 and
1958-59 in Allahabad High Court,
pending for disposal till 30th Septem-
ber, 1959; and

(b) the measures adopted to clear
off the arrears?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): (a)

PAUSA 1, 1881 (SAKA)

Written Answers 6512

and (b). The information is being
collected and will be laid on the Table
of the Lok Sabha.

Remission of Sentences of Prisoners

1903. Shri D. C. Sharma: Will the
Minister of Home Affairs be pleased
to state the number of (i) murder
cases and (ii) other cases in which
pardong or remissions of sentences
have been granted by the Central
Government or the President during
July-November, 1959?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar):
Death sentence was commuted to
imprisonment for life in the case of 28
prisoners and remission of sentence
was granted in one case, during the
period from 1st July to 30th Novem-
ber, 1959.

Collection of Taxes in Delhi

1904. Shri D. C. Sharma: Will the
Minister of Finance be pleased to
state:

(a) whether there was any fall in
the collection of Central taxes in
Delhi during 1958-59; and

(b) if so, the reasons therefor?

The Minister of Finance (Shri
Morarji Desai): The required informa-
tion is being collected and a statement
will be laid on the Table of the House.

Hall-cum-Auditoriums in Orissa

1905. Shri Panigrahi: Will the Minis-
ter of Education be pleased to state:

(a) whether under the campus work
projects, applications have been
received from educational institutions
in Orissa for grants to construct hall-
cum-auditoriums;

(b) it so, what amount has been
allotted to Orissa for this purpose;

(c) the names of the institutions
which have applied for such grants;
and

(d) when they are going to receive
these grants?
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The Minister of Rducationm (Dr.
K. L. Shrimali): (a) Yes, 8Sir.

(b) No State-wise
made for this purpose.
(c) 1. Bhadrak College, Bhadrak.

2. University College of Engi-
neering, Burla.

3. P.M. Academy, Cuttack,

4. Salipur High School, Salipur,
Cuttack.

5. Alnahat High School, Cuttack.

allotment is

6. Sundergram High School,
Sundergram.
7. Khalikote Collegiate High

School, Berhampur.

8. BM. Bagrai High School,
Bhadrak.

(d) The matter is under considera-
tion.

S.C. and 8.F. Conmissioner’s Visit to
Punjab

1968. Shri D. C. Sharma: Will the
Minister of Home Affairs be pleased
to state:

(a) how many times the Commis-
sioner for Scheduled Castes and Sche-
duled Tribes visited the Punjab State
during the year 1958-59; and

(b) the places visited by him in the
State?

The Deputy Minister of Home Affairs
(Shrimati Alva): (a) Five times.

(b) Pathanket, Chakarpur, Gurgaen,
Rewari, Rohtak, Jhajjar, Rohat, Sone-
pat, Nangal, Asron, Ambala, Anloh,
Doraha, Ludhiana, Barowal, Bhaure,
Phagwara, Jullundur, Jallowal, Mal
sian, Amritsar, Pokha, Jaurda, Chandi-
garh and Dinanagar.

Education of Girls in Punjab

1907. Shri D. C. Sharma: Will the
Minister of Education be pleased to
state:

(a) the amount allocated by Central
Government for 1959-60 to the Gov-
ernment of Punjab for the education
of girls; and
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(b) whether the Government of
Punjab had sought any amount for
this purpose?

The Minister of Edueation (Dr. K. L.
Shrimali): (a) A sum of Rs. 3.00 lakhs
has been allocated under the Centrally
sponsored scheme for expansion of
girls education and training of women
teachers at the elementary stage.

(b) Yes, for Rs. 3.00 lakhs, for
which administrative approval has
been issued.

Welfare Extension Projects in Punjab

1908. Shri D. C. Sharma: Will the
Minister of Education be pleased to
state:

(a) the kind of welfare extension
projects established in Punjab by the
Central Social Welfare Board with
Central assistance during 1958-59; and

(b) the location of these projects?

The Minister of Education (Dr. K. L.
Shrimall): (a) Welfare Extension Pro-

. jects of the Co-ordinated Pattern.

(b) 1. Machhiwara, District
Ludhiana,
. Samana, District Patiala.

. Dasuya, District Hoshlarpur
. Pundri, District Karnal,

. Bohana, District Gurgaon.

. Fatehabad, District Hissar.

. Phulwest, District Bhatinda.
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Tribal Development in Punjab

1909, Shri D. C. Sharma: Will the
Minister of Home Affairs be pleased
to state:

(a) the actual expenditure incurred
during the last three years for tribal
development in Punjab (year-wiae);v

(b) whether the entire amount al-
Tovated during the Second Five Year
Plan will be fully utilised; and

(¢) the progress of tribal welfare
schiemes carried ou* in 1989 so far?





